internal)), whichever is lower. So far 17 projects have been approved under the scheme with a
total project cost of Rs. 7071.86 crores for construction of 21,180 dwelling units. The Affordable

Housing in Partnership Scheme has now been dovetailed into Rajiv Awas Yojana.
Implementation of schemes for slum dwellers and urban poor

1187.  SHRI BHARATSINH PRABHATSINH PARMAR:
SHRI NATUJI HALAJI THAKORE:

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be pleased to state:

(a) the names of the cities and the details of the schemes being implemented for slum
dwellers and urban poor in the country;

(b) whether Government has reviewed the implementation of the projects under such

schemes;
(c) ifso, the details and the outcome thereof;

(d) whether the pace and quality of the implementation of such projects is satisfactory;
and

(e) if not, Government’s reaction thereto?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION (KUMARI SELJA):
(a) The major schemes of the Government being implemented for slums dwellers and the urban
poor are: Jawaharlal Nehru National Urban Renewal Mission [Basic Services to the Urban Poor
(BSUP) and Integrated Housing and Slum Development Programme (IHSDP) components ]
and Swarna Jayanti Shahari Rozgar Yojana (SJSRY).

The Jawaharlal Nehru National Urban Renewal Mission (JNNURM) was launched on 3
December, 2005 with the objectives of augmenting infrastructure facilities in cities and
towns alongwith provision of shelter and basic infrastructure facilities to slum dwellers/
urban poor. The Sub-Mission of Basic Services to the Urban Poor (BSUP) under JNNURM
provides Additional Central Assistance to States/UTs for taking up projects for housing and
infrastructural facilities for slum dwellers/urban poor in 65 select cities in the country. Other
cities and towns are covered for similar support under the Integrated Housing and Slum
Development Programme (IHSDP). The duration of the Mission is seven years from 2005-06 to
2011-12. The names of cities for which projects have been approved under BSUP, State-wise
are provided in Statement (See below). The names of cities and towns for which projects have
been approved under IHSDP, State-wise are given in Annexure. [See Appendix 223 Annexure
No. 12]

Swarna Jayanti Shahari Rozgar Yojana is aimed at providing gainful employment to the
urban poor by assisting them to set up of individual/group enterprises as well as utilising their
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labour for the construction of socially useful public assets. The guidelines of the scheme, in
operation from 1997, has been revamped in 2009. The revised Swarna Jayanti Shahari Rozgar

Yojana (SJSRY) scheme has following five components:—
(1) Urban Self Employment Programme (USEP)
(2) Urban Women Self-help Programme (UWSP)
(3)  Skill Training for Employment Promotion amongst Urban Poor (STEP-UP)
(4) Urban Wage Employment Programme (UWEP)
(5)  Urban Community Development Network (UCDN)

SJSRY is applicable to all cities/towns in all States/UTs. It is upto the State
Government/UT Administration to identify cities/towns for coverage under various components
of SUSRY.

In pursuance of the Government vision of creating Slum-free India, a new scheme of Rajiv
Awas Yojana (RAY) has been launched on June 2, 2011. The scheme aims at providing Central
support to States that are willing to assign property rights to slum-dwellers. The guidelines of
RAY envisage a ‘whole city’, ‘whole slum’, ‘all slum’ approach and that the scheme would be
implemented at the pace led by individual States, depending on their preparedness, mobilization
of State and Urban Local body shares and implementation capacity at the city level. No project

has been sanctioned under RAY so far.

(b) and (¢) The Government has held regular reviews at the National, Regional, State and
City level on the implementation of various schemes, including Basic Services to Urban Poor
(BSUP), Integrated Housing and Slum Development Programme (IHSDP) and Swarna
Jayanti Shahari Rozgar Yojana. The main purpose of the reviews has been to monitor physical
and financial progress and quality, identify bottlenecks and key issues in implementation and to
take up with the concerned authorities for addressing the same. Reviews reveal that the
progress and pace in implementation of the schemes, though satisfactory overall, are uneven
across States/UTs. Capacity bottleneck at the local level is found to be a major issue in

implementation.

(d) and (e) As regards pace and quality of implementation of the schemes, the
Government has issued advisory to all States for addressing the key issues, drawing action
plans, expediting the commissioning/implementation of projects and improving quality
assurance systems. A framework for Third Party Inspection and Monitoring (TPIM) system has
been established; agencies appointed for independent third party inspection and monitoring

have been inspecting projects under BSUP and IHSDP and providing feedbacks to authorities at
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various levels, including Government of India. In order to address the capacity bottlenecks at
various levels, the Government has launched a national initiative of capacity building for
improved urban governance and poverty alleviation for supporting States for undertaking training
and other capacity building activities with funding earmarked under JNNURM and SJSRY.

Staterment

BSUP cities
SI.No. City Sl.No. City
1. Hyderabad 23. Bangalore
2. Vijayawada 24. Mysore
3. Visakhapatnam 25. Thiruvananthapuram
4. Guwahati 26. Kochi
5. ltanagar 27. Bhopal
6. Chandigarh 28. Indore
7. Raipur 29. Jabalpur
8. Patna 30. Ujjain
9. Bodhgaya 31. Greater Mumbai
10. Delhi 32. Nagpur
1. Ahmedabad 33. Nashik
12. Rajkot 34. Nanded
13. Surat 35. Pune
14. Vadodara 36. Imphal
15. Panaiji 37. Shillong
16. Faridabad 38. Aizwal
17. Shimla 39. Kohima
18. Jammu 40. Bhubaneshwar
19. Srinagar 41. Puri
20. Ranchi 42. Ludhiana
21. Jamshedpur 43. Amritsar
22. Dhanbad 44. Puducherry
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Sl.No. City Sl.No. City
45. Ajmer-Pushkar 55. Mathura
46. Jaipur 56. Meerut
47. Chennai 57. Kanpur
48. Coimbatore 58. Varanasi
49. Madurai 59. Dehradun
50. Gangtok 60. Haridwar
51. Agartala 61. Nainital
52. Allahabad 62. Kolkata
53. Agra 63. Asansol
54. Lucknow 64. Tirupati

ESIC medical college at Naroda, Ahmedabad

1188. SHRI PARSHOTTAM KHODABHAI RUPALA: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether the Employee’s State Insurance Corporation (ESIC) intends to start a
medical college at Naroda, Ahmedabad and if so, by when;

(b) whether ESIC has received necessary approval from the Medical Council of India
therefor;

(¢) how much funds have been allocated by ESIC in this regard; and
(d) how many seats have been granted by MClI for this proposed medical college ?

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI MALLIKARJUN KHARGE): (a)
The Employees’ State Insurance Corporation (ESIC) has approved the setting up of medical
colleges at various locations which include one at ESIC Hospital, Naroda, Ahmedabad, Gujarat.
This project will be considered after completion of ongoing projects.

(b) Does not arise in view of reply to part (&) above.
(c) Does not arise in view of reply to part (a) above.
(d) Does not arise in view of reply to part (a) above.
De-Empanelment of hospitals for treating beneficiaries of RSBY

1189. SHRI S. THANGAVELU: Will the Minister of LABOUR AND EMPLOYMENT be pleased
to state:
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